
NOTES OF THE REGISTRY \ ORDERS OF THE TRIBUNAL 

Order dated 	3l.Gc'.20O 

Heard . 	Mr. 	P.K. Padhi, 	Learted 

Couisei 	apparing 	for the Appt 	cait 	and 	a 

A.K. Bose, 	Larned Senior Stndiii orise 

Union of India apparing for the 	R.espcii: 
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Applicant. havingfaced a transfer as 

apached this Tribunal raising certain 

grievances, 	which Ite aught to have raised 

before his Author i i es befta the DparHiient 

It 	appears, that the \ppJ i an has net yet 

sht redressal of his-grie"vancet before his 

\uthorities. 'Inhe' said.....premises this. 

ar ir [Appl ication is disposed of directing 

the Respondents to consider the grievance of 

the Applicant for which the Applicant.. sh4Td 

make a..: representation within.7. days hence.. 

If, 	ich aepreehtation is filed \ith 

days,: 	as 	 undertaken, 	U. 

.\uthori i es/ResI)ondens 	should 	gi\ e 

consideration to the same by the end of 

August, 2002. 	IJntil disposal of the said 

representation; if. made Vithin 7 days, 

Lransfer order ptiiniiig to the applfcant 

shall remain stayed. 

Memhe.r. Jnd 
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